1 TEM NO. 39 REG STRAR COURT. 1 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR S. G SHAH

Petition(s) for Speci al Leave to Appeal (Givil) No(s) . 18960-

18961/ 2010

M S N JHARA BROTHERS Petitioner(s)
VERSUS

CANARA BANK & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report)

Date: 08/12/2010 These Petitions were called on for heari ng
t oday.

For Petitioner(s)
Ms. Anitha Shenoy, Adv.

For Respondent (s)
M. Jitendra Mohan Sharma, Adv.
M. Abinash K. Mshra, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Counter affidavit is to be filed before 31.1.2011

Li st again on 31.1.2011.

(S. G SHAH)
REG STRAR

rd



